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THB DEPUTY MINlSTER IN THE 
MINISTRY OF PERSONNEL PUBLIC 
GRIBVANCeS AND PENSION (SHRI 
BIREN SINGH BNGTI): (a) No sucb 
request bas been received from the Govern-
ment of Karala during 1986 tbou.b sucb 
requests were received in earlier years. 

(b) In terms of the existing holiday .. 
policy, there is no scope for declaring a 
closed holidijY for Central Government 
Offices in Kcrala on the o~casion of 
Narayana Jayanti. 

Special Status to Assam 

244. SHRI G. G. SWELL: Will the 
Minister of HOME AFFAIRS be pleased to 
state : 

(a) whether Government of India are ' 
con$ideriol conferring special status on 
Assam in order to fulfil their obligat.ions 
under the Assam Accord ; 

(b) whether relevant provisions of the 
Constitution to achieve the objective are 
being amended ; and 

(c) what are tbose provisions ? 

THE MINISTER OF HOME AFFAIRS 
(S. BUT A SINGH): (a) to (c) The 
Assam Accord does not make a mention 
of special status for Assam nor has the 
Central Government made any commitment 
in tbis regard. As such, the qu,~~tion of 
arantina specI8 I status to Assam does not 
arise. 

Exploring Indian Ocean for Radio 
Active Mioerals 

245. SHRf DHARAM PAL SINGH 
MALIK: 
SHRI SUBHASH Y ADAV : 
SHRI M. RAGHUMA RHODY: 

Will the PRIME MINISTER be pleased 
to .tate : 

(a) the names and number of lites 
where explorationl are beiDI conducted for 
atomic minerals includiDI uranium 00 tbe 
lD4ian of-sbore; 

(b) whether aoy fruilful result have 
been acbievel1 : and 

(c) financial allocation o)ade durjng the 
last three years, ~eat-wise '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOM1C ENERGY, 
ELECTRONICS AND SPACE (SHRt 
K. R, NARAYANAN): (a) At present 
no txploJation is being conducted for atomic 
minerals including Uranium on the Indian 
OtT· shore. 

(b) and (c) Doel not arise. 

[Trans/arlo n J 

Dacoitles In Delhi 

246. SHRI RAJ KUMAR RAJ: Will 
the Mmister of HOME AFFAIRS be pleased 
to state: 

(a) the total number of decoities in 
Delhi during the period January, 1986 to 30 
September, 1986 ; 

(b) the loss of life and property as a 
rt>su}t thereof; and 

(c) the number of dacoities detected 
and the flum ber of persons apprehended and 
the oetails of tbe aoods recovered from 
them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM): (a) IS. 

(b) (i) Loss of lifc-'- 3 

(ii) Loss of 
. 5,07, 7 JO/-

propcrty-Ks. 

(c) (i) Cases detected- J 1 

(U) Persons appr:hcnded-SS 

(iii) Value of aoods RI. 3,9J,1(:.0(-
recovered. 




